NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

TP No. 45-A/2016, TP No. 45-B/2016 & TP No. 45-C/2016

TP No. 45/397-398/NCLT/AHM/2016 (New)
CA No. 232/2013, CA No. 189/2014 & CA No.263/2014

C.P. No. 73/397-398/CLB/MB/2013(0Id)

- Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' ' MEMBER JUDICIAL

Name of the Company: Girdhar Viramgana & Ors.
' - - V/s. _
Balaji Embroidery Pvt. Ltd.

Section of the Companies Act: Section 397-398 of the Companies Act, 1956
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| Swikes R.oene Pes RS D

2. NTSMaL K. Samk ADNOCATE.  Res 1I8¢seg A J0—-

'ORDER

Learned PCS Mr. Dhiren Dave present for Petitioners. Learned Advocate Mr. Vishal
Sevak present for Respondents no. 1, 3, 5 and 6. None present for other Respondents.

Heard arguments of Learned PCS for petitioners in part.

For continuation of arguments of Learned PCS for Petitioners.

ANEST N N
, IKKI RAVEENDRA BABU
'~ MEMBER JUDICIAL

List the matter on 12.10.2017.

Dated this the 12th day of September, 20 17.




